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[RAJYA SABHA]

QT | e arfior faer SR d=me) o1 Heell dadg W) |l & ddad
gfraa @i Yeb Uil (ST a1 2=l #) FHT ye el UR &l g

REPORTS OF THE COMMITTEE ON WELFARE OF
OTHER BACKWARD CLASSES

it g FiE 919d (STR USY) : HEIGd, H 3y [Ues a1 & dHedTvl Hael | &
FeferRad wfcrdel &1 Ueh-Ta vl (sl a1 faw<l ) 991 yeel U= &l §:-

(i) Thirtieth Report on Measures undertaken to secure representation of OBCs in

employment and for their welfare in various Departments/Organisations/

Institutions under Department of Personnel and Training (DoPT);

(i) Thirty-First Report on Action Taken by the Government on the
Observations/Recommendations contained in its Twenty-First Report
(Seventeenth Lok Sabha) on ‘Measures undertaken to secure representation
of OBCs in employment and for their welfare in Employees’ State Insurance
Corporation (ESIC)’ pertaining to the Ministry of Labour and Employment;

(i) Thirty-Second Report on Measures undertaken to secure representation of
OBCs in employment and for their welfare in Central Industrial Security Force
(CISF) under the Ministry of Home Affairs; and

(iv) Thirty-Third Report on Measures undertaken to secure representation of
OBCs in employment and for their welfare in Central Reserve Police Force
(CRPF) under the Ministry of Home Affairs.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS

311 Ryererel AR (STR U) : ABIGY, H USIOTIH 3iR YT 149 HATd I Heferd
"l AIeEy W A GhaHdrol | b GaE H fIHNT et Ugiforad iR wdpicrd 19
Hael Fadtg R WAfT (2023-24) & @IEEd gfdded & g gid (s a2
f2=dl ) 99 ye o IR IG § |

REPORTS OF THE COMMITTEE ON PUBLIC UNDERTAKINGS

ST A A (TR UKDN): 7Y, H ARBRT IushHl Heell AT (Fgdl dlid |HT)



[ 8 February, 2024 ]

& FrfaRad gfaesl &1 Udb-geb Ui (sl dor fa=il #) FHT yeel R I § :-

0,

(i)

Twenty-Second Report on ‘Unfruitful expenditure towards construction of
Copper Ore Tailings Beneficiation Plant relating to Hindustan Copper Limited
(HCL) based on C&AG Audit Para No. 6.1 of Report No. 14 of 2021°; and
Twenty-Third Report on Action Taken by the Government on the
Observations/Recommendations contained in the Nineteenth Report (17"
Lok Sabha) of the Committee on Public Undertakings on ‘Review of Loans to
Road Projects Relating to India Infrastructure Finance Company Limited
(IIFCL) (Based on Para No.5.1 of C&AG Report No.18 of 2020).

STATEMENTS BY MINISTERS

Status of implementation of Recommendations contained in the 326th, 334th, 341st,

351st and 358th Reports of the Department-related Parliamentary Standing on

Science and Technology, Environment, Forests and Climate Change

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY:;
THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; THE MINISTER OF

STATE

IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND

PENSIONS;THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY;
AND THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE: (DR. JITENDRA
SINGH): Sir, | lay the following Statements regarding:—

(2)

(b)

(c)

(d)

Status of implementation of Recommendations contained in the 326" Report
of the Department-related Parliamentary Standing Committee on Science and
Technology, Environment, Forests and Climate Change on Demands for
Grants (2020-21) of Department of Atomic Energy.

Status of implementation of Recommendations contained in the 334" Report
of the Department-related Parliamentary Standing Committee on Science and
Technology, Environment, Forests and Climate Change on Demands for
Grants (2020-21) of Department of Atomic Energy.

Status of implementation of Recommendations contained in the 341

Report
of the Department-related Parliamentary Standing Committee on Science and
Technology, Environment, Forests and Climate Change on Demands for
Grants (2020-21) of Department of Atomic Energy.

Status of implementation of Recommendations contained in the 351%

of the Department-related Parliamentary Standing Committee on Science and

Report
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